08.12.2010

CONTENTS

Fifteenth Series, Vol.XIV, Sixth Session, 2010/1932 (Saka)
No.20, Wednesday, December 8, 2010/Agrahayana 17, 1932(Saka)

SUBJECT

REFERENCE BY THE SPEAKER
Loss of lives in Tamilnadu due to heavy rains and
terrorist attack in Varanasi

WRITTEN ANSWERS TO QUESTIONS
Starred Question Nos.401 to 420

Unstarred Question Nos.4601 to 4830

PAPERS LAID ON THE TABLE

COMMITTEE ON PRIVATE MEMBERS’ BILLS
AND RESOLUTIONS
12" Report

STANDING COMMITTEE ON CHEMICALS AND
FERTILIZERS

(i)13™ Report

(ii)Statements

STATEMENTS BY MINISTERS

(1) (a)Status of implementation of the recommendations contained
in the 2" Report of Standing Committee on Water Resources
on Demands for Grants (2010-11), pertaining to the
Ministry of Water Resources.

PAGES

2-3

4-63

64-421

424-436

437

437-438

439-440



08.12.2010

(1) (b)Status of implementation of the recommendations contained
in the 13" Report of Standing Committee on Finance on
Demands for Grants (2010-11), pertaining to the Ministry of
Planning.

Shri Pawan Kumar Bansal

MATTERS UNDER RULE 377
(1) Need to check smuggling of spirit to Kerala from
other states to curb inter-state illicit liquor trade

Shri M.I. Shanavas

(i1) Need to ensure allocation of funds to Gram
Panchayats in Madhya Pradesh as per the
recommendations of the 13" Finance Commission

Shri Sajjan Verma

(iii) Need to enhance the subsidy on High Speed Diesel
for fishermen in Lakshadweep

Shri Hamdullah Sayeed

(iv) Need to launch an afforestation drive along National
Highways in the country to increase green cover in
the country

Shri N.S.V. Chitthan

(v) Need to take steps for promotion, research &
development of Sericulture in the country

Shri R. Dhruvanarayana

(vi) Need to enact a legislation for the welfare of
domestic helps and workers in the country

Shri Manicka Tagore

(vi)  Need to provide water from Narmada Project for
drinking and irrigation purposes to villages in
Barmer Parliamentary Constituency, Rajasthan

Shri Harish Chaudhary

441

442-457

442

443

444

445

446

447

448



08.12.2010

(viii)

(ix)

(x)

(xi)

(xii)

(xiii)

Need to formulate and implement an action plan for
the protection of the bio-diversity of Pampa and
other river basins in Kerala

Shri K.P. Dhanapalan

Need to send a team of National Vector Borne
Disease Control Programme Unit to check the
spread of wvarious mosquito-borne diseases in
Western  Rajasthan  particularly in  Bikaner
Parliamentary Constituency

Shri Arjun Ram Meghwal

Need to provide compensation to the families of
girls who died after falling into the well built by
contractors engaged in construction of roads under
Pradhan Mantri Gram Sadak Yojana in district
Chhattarpur, Khajuraho Parliamentary Constituency,
Madhya Pradesh

Shri Jitendra Singh Bundela

Need to improve the mobile services of BSNL and
MTNL and also to monitor the quality of mobile
services and tariff plans of the private mobile
operators

Shri Ravindra Kumar Pandey

Need to include six districts of Santhal Pargana in
Jharkhand under Integrated Action Plan for Left
Wing Extremism (LWE) affected areas for the all-
round development of the region

Shri Nishikant Dubey

Need to provide funds for flood-prone districts of
Eastern Uttar Pradesh under Accelerated Irrigation
Benefit Programme

Shri Ramashankar Rajbhar

449

450

451

452

453

454



08.12.2010

(xiv)  Need to develop a flood-warning system to
minimize loss of lives and property in the country

Shri Kaushalendra Kumar

(xv)  Need to check the spread of Naxalism through
socio-economic upliftment of Tribals in the country

Shri Yashwant Laguri
(xvi)  Need to undertake Sone Canal Modernisation
Project to provide better irrigation facilities to the

farmers in Bihar

Shri Jagdanand Singh

ANNEXURE -1

Member-wise Index to Starred Questions

Member-wise Index to Unstarred Questions

ANNEXURE — 11

Ministry-wise Index to Starred Questions

Ministry-wise Index to Unstarred Questions

455

456

457

458
459-464

465

466



08.12.2010

OFFICERS OF LOK SABHA

THE SPEAKER

Shrimati Meira Kumar

THE DEPUTY SPEAKER
Shri Karia Munda

PANEL OF CHAIRMEN
Shri Basu Deb Acharia
Shri P.C. Chacko
Shrimati Sumitra Mahajan
Shri Inder Singh Namdhari
Shri Francisco Cosme Sardinha
Shri Arjun Charan Sethi
Dr. Raghuvansh Prasad Singh
Dr. M. Thambidurai
Shri Beni Prasad Verma

Dr. Girija Vyas

SECRETARY GENERAL
Shri T.K. Viswanathan



08.12.2010

LOK SABHA DEBATES

LOK SABHA

Wednesday, December 8, 2010/Agrahayana 17, 1932(Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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REFERENCE BY THE SPEAKER
Loss of lives in Tamil Nadu due to
heavy rains and terrorist attack in Varanasi

MADAM SPEAKER: Hon. Members, over 170 people are reported to have been
killed and thousands of others displaced due to heavy rains in the State of Tamil
Nadu. Heavy rains resulted in submerging thousands of acres of standing crops in
the State. ... (Interruptions)
SOME HON. MEMBERS: In Andhra Pradesh also.
MADAM SPEAKER: Yes.

Hon. Members, on 7 December, 2010 in a cowardly terrorist attack,
reportedly one infant was killed and 39 others injured when a bomb exploded at
Sheetla Ghat in Varanasi.

The House strongly condemns the terrorist attack and expresses its
profound sorrow on these tragedies and sympathises with the affected families.

The House may stand in silence for a short while in the memory of the
departed.

11.0% hrs.

The members then stood in silence for a short while
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MADAM SPEAKER: Question Hour. Q. 401 — Dr. Murli Manohar Joshi.

... (Interruptions)

11.01 hrs

At this stage, Shri Dilipkumar Mansukhlal Gandhi, Shri Shailendra Kumar, Shri
O.S. Manian and some other hon. Members came and
stood on the floor near the Table

... (Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) ..."

MADAM SPEAKER: The House stands adjourned to meet again at 1200 hours.

11.02 hrs
The Lok Sabha then adjourned till Twelve of the Clock.

* Not recorded.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Shri Francisco Cosme Sardinha in the Chair)
... (Interruptions)
12.0% hrs.

At this stage, Shri Virender Kumar, Shri Shailendra Kumar,
Shri O.S. Manian and some other hon. Members came and stood on the floor near

the Table
... (Interruptions)
12.01 hrs.
PAPERS LAID ON THE TABLE

MR. CHAIRMAN : Now, Papers to be laid on the Table.

... (Interruptions)
MR. CHAIRMAN: Nothing else will go on record except Papers to be laid on the
Table.

(Interruptions) ..."

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE

DEVELOPMENT (SHRIMATI D. PURANDESWARI): Sir, on behalf of my

senior colleague, Shri Kapil Sibal, I beg to lay on the Table:-

() @O A copy of the Annual Report (Hindi and English versions) of the
International Advanced Research Centre for Powder Metallurgy and New
Materials, Hyderabad, for the year 2009-2010, alongwith Audited
Accounts.

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the International Advanced Research Centre
for Powder Metallurgy and New Materials, Hyderabad, for the year 2009-
2010.

(Placed in Library, See No. LT 3671/15/10)

* Not recorded.
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)

3)

4

)

(1) A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru Centre for Advanced Scientific Research, Bangalore, for
the year 2009-2010, alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru Centre for Advanced
Scientific Research, Bangalore, for the year 2009-2010.

(Placed in Library, See No. LT 3672/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Vigyan Prasar, Noida, for the year 2009-2010, alongwith Audited
Accounts.
(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Vigyan Prasar, Noida, for the year 2009-
2010.

(Placed in Library, See No. LT 3673/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Geomagnetism, Navi Mumbai, for the year 2009-2010,
alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Geomagnetism, Navi
Mumbai, for the year 2009-2010.

(Placed in Library, See No. LT 3674/15/10)

(i) A copy of the Annual Report (Hindi and English versions) of the
Raman Research Institute, Bangalore, for the year 2009-2010, alongwith
Audited Accounts.
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(6)

(7

®)

(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Raman Research Institute, Bangalore,
for the year 2009-2010.

(Placed in Library, See No. LT 3675/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Satyendra Nath Bose National Centre for Basic Sciences, Kolkata, for the
year 2009-2010, alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Satyendra Nath Bose National Centre for
Basic Sciences, Kolkata, for the year 2009-2010.

(Placed in Library, See No. LT 3676/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Technology Information, Forecasting and Assessment Council, New Delhi,
for the year 2009-2010, alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Technology Information, Forecasting
and Assessment Council, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3677/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Academy of Sciences India, Allahabad, for the year 2009-2010,
alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Academy of Sciences India,
Allahabad, for the year 2009-2010.

(Placed in Library, See No. LT 3678/15/10)
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©)

(10)

(1)

(12)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Academy of Sciences, Bangalore, for the year 2009-2010, alongwith
Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Academy of Sciences, Bangalore,
for the year 2009-2010.

(Placed in Library, See No. LT 3679/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Wadia Institute of Himalayan Geology, Dehradun, for the year 2009-2010,
alongwith Audited Accounts.
(1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Wadia Institute of Himalayan Geology,
Dehradun, for the year 2009-2010.

(Placed in Library, See No. LT 3680/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian National Academy of Engineering, New Delhi, for the year 2009-
2010, alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian National Academy of
Engineering, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3681/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Bose Institute, Kolkata, for the year 2009-2010, alongwith Audited

Accounts.
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(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Bose Institute, Kolkata, for the

year 2009-2010.
(Placed in Library, See No. LT 3682/15/10)

(13) () A copy of the Annual Report (Hindi and English versions) of the

Birbal Shani Institute of Palaeobotany, Lucknow, for the year 2009-2010,
alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Birbal Shani Institute of Palacobotany,
Lucknow, for the year 2009-2010.

(Placed in Library, See No. LT 3683/15/10)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO
NARAIN MEENA): Sir, on behalf of my colleague, Shri Jairam Ramesh, I beg to

lay on the Table:-

(1)

)

A copy of the Prevention of Cruelty to Animals (Slaughter House)
Amendment Rules, 2010 (Hindi and English versions) published in
Notification No. S.0. 1995(E) Gazette of India dated 13™ August, 2010,
under Section 38 of the Prevention of Cruelty to Animals Act, 1960.
(Placed in Library, See No. LT 3684/15/10)

A copy each of the following Notifications (Hindi and English versions)

under Section 26 of the Environment (Protection) Act, 1986:-

(1) The Hazardous Wastes (Management, Handling and Transboundary
Movement) Fourth Amendment Rules, 2010 published in
Notification No. S.0. 1996(E) in Gazette of India dated 13™ August,
2010.
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(1))  The Batteries (Management and Handling) Amendment Rules, 2010
published in Notification No. S.0. 1002(E) in Gazette of India dated

4™ May, 2010.
(Placed in Library, See No. LT 3685/15/10)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, on behalf of

my colleague, Shri V. Narayansamy, I beg to lay on the Table:-

(1

2)

3)

(1) A copy of the Annual Report (Hindi and English versions) of the
North Eastern Space Applications Centre, Shillong, for the year 2009-2010,
alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the North Eastern Space Applications Centre,
Shillong, for the year 2009-2010.

(Placed in Library, See No. LT 3686/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Semi-Conductor Laboratory, S. A. S. Nagar, for the year 2009-2010,
alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Semi-Conductor Laboratory, S. A. S.
Nagar, for the year 2009-2010.

(Placed in Library, See No. LT 3687/15/10)

(i) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Space Science and Technology, Thiruvanathapuram, for

the year 2009-2010, alongwith Audited Accounts.
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4

)

(6)

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Space Science and
Technology, Thiruvanathapuram, for the year 2009-2010.

(Placed in Library, See No. LT 3688/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Science Education and Research, Bhubaneswar, for the
year 2009-2010, alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Science Education
and Research, Bhubaneswar, for the year 2009-2010.

(Placed in Library, See No. LT 3689/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Physical Research Laboratory, Ahmedabad, for the year 2009-2010,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Physical Research Laboratory,
Ahmedabad, for the year 2009-2010.

(Placed in Library, See No. LT 3690/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Atmospheric Research Laboratory, Gadanki, for the year 2009-
2010, alongwith Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Atmospheric Research
Laboratory, Gadanki, for the year 2009-2010.

(Placed in Library, See No. LT 3691/15/10)
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(7)

(8)

©)

(10)

(11)

A copy of the Annual Report (Hindi and English versions) of the Central
Information Commission, New Delhi, for the year 2007-2008 under sub-
section (4) of Section 25 of the Right to Information Act, 2005.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (7) above.

(Placed in Library, See No. LT 3692/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Civil Services Cultural and Sports Board, New Delhi, for the year
2009-2010, alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Central Civil Services Cultural and
Sports Board, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3693/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Kendriya Bhandar, New Delhi, for the year 2009-2010, alongwith Audited
Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Kendriya Bhandar, New Delhi, for the
year 2009-2010.

(Placed in Library, See No. LT 3694/15/10)

A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(1)  Review by the Government of the working of the Antrix Corporation

Limited, Bangalore, for the year 2009-2010.
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(1))  Annual Report of the Antrix Corporation Limited, Bangalore, for the
year 2009-2010, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 3695/15/10)

(12) A copy of the Statement (Hindi and English versions) of the Award of
Board of Arbitration-CA Reference 6 of 1995 on removal of upper pay
limit of Rs. 2199/- per month (as per IV Central Pay Commission Pay scale)
for eligibility of Night Duty Allowance.

(Placed in Library, See No. LT 3696/15/10)

(13) A copy of the Union Public Service Commission (Exemption from
Consultation) Second Amendment Regulations, 2010 (Hindi and English
versions) published in Notification No. G.S.R. 788(E) in Gazette of India
dated the 29™ September, 2010, under article 320(5) of the Constitution.

(Placed in Library, See No. LT 3697/15/10)

(14) (i) A copy of the Annual Report (Hindi and English versions) of the
National Council of Science Museums, Kolkata, for the year 2008-2009,
alongwith Audited Accounts.

(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council of Science Museums,
Kolkata, for the year 2008-2009.

(15)  Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (14) above.

(Placed in Library, See No. LT 3698/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRIMATI D. PURANDESWARI): Sir, I beg to lay on the
Table:-

(1

2)

3)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Science Education and Research Mohali, Chandigarh, for
the year 2009-2010.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Indian Institute of Science Education and Research Mohali, Chandigarh, for
the year 2009-2010, together with Audit Report thereon.
(ii1) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Science Education
and Research Mohali, Chandigarh, for the year 2009-2010.

(Placed in Library, See No. LT 3699/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Board of Practical Training (Eastern Region), Kolkata, for the year 2009-
2010, alongwith Audited Accounts.
(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Board of Practical Training (Eastern
Region), Kolkata, for the year 2009-2010.

(Placed in Library, See No. LT 3700/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Council of Educational Research and Training, New Delhi, for the
year 2009-2010, alongwith Audited Accounts.

(1)) A copy of the Annual Accounts (Hindi and English versions) of the
National Council of Educational Research and Training, New Delhi, for the

year 2009-2010, together with Audit Report thereon.
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4

)

(6)

(11)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council of Educational
Research and Training, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3701/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Council for Promotion of Urdu Language, New Delhi, for the year
2009-2010.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Council for Promotion of Urdu
Language, New Delhi, for the year 2009-2010.
(ii1) A copy of the Annual Accounts (Hindi and English versions) of the
National Council for Promotion of Urdu Language, New Delhi, for the year
2009-2010, together with Audit Report thereon.
(iv) A copy of the Review (Hindi and English versions) by the
Government on the Audited Accounts of the National Council for
Promotion of Urdu Language, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3702/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Technology, Rourkela, for the year 2008-2009,
alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Technology,
Rourkela, for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.

(Placed in Library, See No. LT 3703/15/10)
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(7

(8)

)

(1) A copy of the Annual Report (Hindi and English versions) of the
Maulana Azad National Urdu University, Hyderabad, for the year 2009-
2010.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of the

Maulana Azad National Urdu University, Hyderabad, for the year 2009-

2010, together with Audit Report thereon.

(i11)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Maulana Azad National Urdu
University, Hyderabad, for the year 2009-2010.

(Placed in Library, See No. LT 3704/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Karnataka Mahila Samakhya Society, Bangalore, for the year 2009-2010,
alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Karnataka Mahila Samakhya Society,
Bangalore, for the year 2009-2010.

(Placed in Library, See No. LT 3705/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Kendriya Vidyalaya Sangathan, New Delhi, for the year 2009-2010.
(1)) A copy of the Annual Accounts (Hindi and English versions) of the
Kendriya Vidyalaya Sangathan, New Delhi, for the year 2009-2010,
together with Audit Report thereon.
(ii1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Kendriya Vidyalaya Sangathan, New
Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3706/15/10)
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(10)

(1)

(12)

(13)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Council for Promotion of Sindhi Language, New Delhi, for the
year 2009-2010.
(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
National Council for Promotion of Sindhi Language, New Delhi, for the
year 2009-2010, together with Audit Report thereon.
(ii1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Council for Promotion of
Sindhi Language, New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3707/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Institute of Management, Calcutta, for the year 2008-2009,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of Management, Calcutta,
for the year 2008-2009.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (11) above.

(Placed in Library, See No. LT 3708/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the

Tezpur University, Tezpur, for the year 2009-2010.

(i1)) A copy of the Annual Accounts (Hindi and English versions) of the
Tezpur University, Tezpur, for the year 2009-2010, together with
Audit Report thereon.
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(14)

(15)

(16)

(17)

(11)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Tezpur University, Tezpur, for the year
2009-2010.

(Placed in Library, See No. LT 3709/15/10)

A copy of the Annual Accounts (Hindi and English versions) of the
University of Delhi, Delhi, for the year 2008-2009, together with Audit
Report thereon.

Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (14) above.

(Placed in Library, See No. LT 3710/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Assam Mahila Samata Society, Guwahati, for the year 2009-2010,
alongwith Audited Accounts.
(i1)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Assam Mahila Samata Society,
Guwabhati, for the year 2009-2010.

(Placed in Library, See No. LT 3711/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
Jharkhand Mahila Samakhya Society, Ranchi, for the year 2009-2010,
alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Jharkhand Mahila Samakhya Society,
Ranchi, for the year 2009-2010.

(Placed in Library, See No. LT 3712/15/10)
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(18) () A copy of the Annual Report (Hindi and English versions) of the
Manipur University, Imphal, for the year 2009-2010.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Manipur University, Imphal, for the year
2009-2010.
(Placed in Library, See No. LT 3713/15/10)

(19) A copy of the Notification No. G.S.R. 58(E) (Hindi and English versions)
published in Gazette of India dated the 4™ February, 2010, regarding
appointment of five persons, mentioned therein, as Visitor’s Nominee on
the Council of NITs, under sub-section (1) of Section 34 of the National
Institutes of Technology Act, 1975.

(Placed in Library, See No. LT 3714/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES

(SHRI VINCENT H. PALA): Sir, I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of Section 619A of the Companies Act, 1956:-
(1)  Statement regarding Review by the Government of the working of
the WAPCOS Limited, New Delhi, for the year 2009-2010.
(1)  Annual Report of the WAPCOS Limited, New Delhi, for the year
2009-2010, alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

(Placed in Library, See No. LT 3715/15/10)

(2) A copy each of the following papers (Hindi and English versions) under
Section 619A of the Companies Act, 1956:-
(@ 1) Review by the Government of the working of the U. P.
Projects Corporation Limited, Lucknow, for the year 2007-2008.
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3)

4

(i1))  Annual Report of the U. P. Projects Corporation Limited, Lucknow,
for the year 2007-2008, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

) Review by the Government of the working of the Kerala
Land Development Corporation Limited, Thiruvananthapuram, for the year
2005-2006.

(i) Annual Report of the Kerala Land Development Corporation
Limited, Thiruvananthapuram, for the year 2005-2006, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.
Two statements (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at item No. (2) above.

(Placed in Library, See No. LT 3716/15/10)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Water Development Agency, New Delhi, for the year 2009-2010,
alongwith Audited Accounts.
(i1))  Statement regarding Review (Hindi and English versions) by the
Government of the working of the National Water Development Agency,
New Delhi, for the year 2009-2010.

(Placed in Library, See No. LT 3717/15/10)

... (Interruptions)
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12.1% hrs.

COMMITTEE ON PRIVATE MEMBERS’ BILLS AND RESOLUTIONS

12th Report

SHRI INDER SINGH NAMDHARI (CHATRA): I beg to present the Twelfth

Report (Hindi and English versions) of the Committee on Private Members’ Bills

and Resolutions.

12.01 % hrs.

STANDING COMMITTEE ON CHEMICALS AND FERTILIZERS

(i) 13th Report

SHRI GANESHRAO NAGORAO DUDHGAONKAR (PARBHANI): I beg to

present the Thirteenth Report (Hindi and English versions) of the Standing

Committee on Chemicals and Fertilizers on Production, Pricing and Distribution

of Molasses on the Ministry of Chemicals and Fertilizers (Department of

Chemicals and Petrochemicals).

... (Interruptions)

(ii)Statements

SHRI GANESHRAO NAGORAO DUDHGAONKAR : I beg to lay on the Table

the following Statements (Hindi and English versions) of the Standing Committee

on Chemicals and Fertilizers (2010-11).

(1)

Action taken Statement on Twenty-eighth Report on Action
Taken by the Government on the recommendations contained in
the Twenty-fifth Report (14 Lok Sabha) (2007-08) on Demands
for Grants (2008-09) (Department of Chemicals and
Petrochemicals).



08.12.2010 26

2)

3)

(4)

o)

(6)

Action taken Statement on Twenty-ninth Report (2008-09) on
Action Taken by the Government on the recommendations
contained in the Twenty-sixth Report (34 Lok Sabha) (2007-08)
on Demands for Grants (2008-09) (Department of Fertilizers).

Action taken Statement on Third Report (2009-10) on Action Taken
by the Government on the recommendations contained in the
Twenty-seventh Report (14 Lok Sabha) (2008-09) on 'Performance
of Fertilizer Industry in Public, Private and Cooperative Sector'.

Action taken Statement on Eleventh Report (2009-10) on Action
Taken by the Government on the recommendations contained in
the Fourth Report (15 Lok Sabha) on Demands for Grants
(2009-10) (Department of Chemicals and Petrochemicals).

Action taken Statement on Twelfth Report (2009-10) on Action
Taken by the Government on the recommendations contained in
the First Report (15 Lok Sabha) on Demands for Grants (2009-10)
(Department of Pharmaceuticals).

Action taken Statement on Tenth Report (2009-10) on Action
Taken by the Government on the recommendations contained in
the Second Report (15 Lok Sabha) on Demands for Grants
(2009-10) (Department of Fertilizers).

... (Interruptions)
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12.02 hrs
STATEMENTS BY MINISTERS

(i) (a)Status of implementation of the recommendations contained in the 2"
Report of Standing Committee on Water Resources on Demands for Grants
(2010-11), pertaining to the Ministry of Water Resources.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, I beg to lay
the statement on the status of implementation of recommendations contained in
the Second Report of Standing Committee on Water Resources in pursuance
of Direction 73A of the Hon'ble Speaker, Lok Sabha issued vide Lok Sabha
Bulletin-Part I1, dated September 01, 2004.

The Second Report of Standing Committee on Water Resources (Fifteenth
Lok Sabha) was presented in the Lok Sabha on 20™ April 2010, This Report
related to the examination of Demands for Grants of the Ministry of Water
Resources for the year 2010-11.

Action Taken Notes on the recommendations / observations contained
in the above said report of the Standing Committee had been sent to the
Committee on 21* July, 2010. There were 26 recommendation paragraphs in
this report containing recommendations/ observations made by the Committee
where action was called for on the part of Government. These
recommendations/ observations mainly related to the issues like need to evolve
a rational and sound system of budgeting, monitoring of expenditure, timely
completion of spilled over projects from X Plan, implementation of
recommendations of Task Force on Micro Irrigation, setting up of River
Basin Organizations, expeditious introduction of Dam Safety Legislation in
Parliament, staff strength, speedy disposal of Audit Paras, creation of

irrigation potential as per target set, regularization of unapproved projects,



08.12.2010 28

monitoring of projects through remote sensing, construction of artificial
recharge to ground water structures, achievement under the schemes of rain
water harvesting and artificial recharge of ground water, faster pace of
development of Water Resources Information System, installation of telemetry
equipments, implementation of AIBP Projects, inclusion of projects in the
scheme of National Projects, etc.

The present status of implementation of various recommendations made by
the Committee is indicated in Annexure to my Statement which is laid on the
Table of the House. I would not like to take the valuable time of the House to
read out ail the contents of this Annexure. I would request that this may be

considered as read.

... (Interruptions)
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12.02 V4 hrs.

(i) (b)Status of implementation of the recommendations contained in the 3™
Report of Standing Committee on Finance on Demands for Grants (2010-11),
pertaining to the Ministry of Planning.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): On behalf of my
colleague, Shri V. Narayansamy, I beg to lay the statement on the status of
implementation of recommendation contained in the Thirteenth Report of the
Standing Committee on Finance (15" Lok Sabha) in pursuance of the Direction 73 A
of the hon. Speaker, Lok Sabha.

The Thirteenth Report of the Standing Committee on Finance (15™ Lok
Sabha) was presented to the Lok Sabha on 19.4.2010. The report relates to the
examination of Demands for Grants of Ministry of Planning for the year 2010-11.

Action Taken Statements on the recommendations/observations contained in
the Thirteenth Report of the Committee had been sent by Ministry of Planning to the
Standing Committee on Finance on 20-8-2010.

The present status of implementation of the various recommendations made by
the Committee is indicated hi the Annexure to my Statement which is laid on the table
of the House. I would not like to take the valuable time of the House to read out all

the contents of this Annexure. I would request that it may be considered as read.

... (Interruptions)
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12.02% hrs
MATTERS UNDER RULE 377 *
Mr. CHAIRMAN: Hon. Members, the Matters under Rule 377 shall be laid on the
Table of the House. Hon. Members are requested to send slips immediately, as
per the practice.
... (Interruptions)
(i) Need to check smuggling of spirit to Kerala from other states to curb inter-
state illicit liquor trade
SHRI M.I. SHANAVAS (WAYANAD): The inter-state illicit spirit transportation
cited in recent media reports indicate that illicit spirit is flowing freely into Kerala
from factories set up in various states such as Uttar Pradesh, Goa, Madhya
Pradesh, and Karnataka. The consent letters given to the manufacturers of Indian
made foreign liquor which is valid for a month is manipulated and tampered with
and more than double the load is transported by using the tampered licences.

The spirit thus reaching Kerala is used to make illicit liquor with
counterfeit hologram and distributed to various bars and other centres. This
dangerous trade of illicit liquor raises the possibility of a hooch tragedy in Kerala
which has a higher alcohol consumption rate.

The Central Government must take necessary steps in strengthening
control over flow of spirit and ensure stringent checking of consent letters to
carry out inter-State transportation of spirit so that the possibility of smuggling of
spirit to make illicit liquor is eliminated. An effective co-ordination
between Central and State Governments in assessing amending and rectifying

systemic loopholes must be initiated by the Central Government.

* Treated as laid on the Table.
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(i1) Need to ensure allocation of funds to Gram Panchayats in Madhya
Pradesh as per the recommendations of the 13™ Finance Commission

sft Wood Al (qam): 12d a9 MART & 9 &) 134 A AT & A1 Aey uoer #
HE YR WM GR1 UM e srrdfed &1 8, s #R Qe &3 YTayR Sue &1 IM
Tardl | Srrefed W SR IE Udild BidT ®  Hew vew @ g1 Ard el ol siefed
IR FREER T8 @ 75 21 IR YOTdqR SuS & Jfdid A GEREl $I 2009-10 H
124 fo=1 oA & wiwd [ U 2010-11 H 134 fox1 AN & urwd XA b1 e Ham
g fohar 1 €1 39 ey § WRUY Ud ]9 WY YOTAUR B A& GRI I HIUTe, WATITYR
Td YOITAYR Had fAuRT @7 fola © Afhe ol b B AHRITD HRATE! T8l bl 5|

3T W B WDR A JRY & [ AN A UG GoRIRT BT 1 (%eg 3ded He
qrell TR BIIATE! BRATAR TR UM Gargal Bl =Ary ferdrd |
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(ii1) Need to enhance the subsidy on High Speed Diesel for fishermen in
Lakshadweep

SHRI HAMDULLAH SAYEED (LAKSHADWEEP): I would like to draw the
attention of the Government that fishery is the main source of the livlihood of the
inhabitants of the Lakshadweep islands. Other job opportunities for educated
youths are only available under Government Sector, which are few and due to
geographic isolation and access to the mainland, there are no private sector
establishments in Lakshdweep. Therfore, , 60% of the educated unemployed
youths are turning to fishing. For fishing, they have to approach the Fisheries
Department for High Speed Diesel oil which is being supplied to them on a higher
rate than the rate at mainland and allowing a subsidy of thirty paisa per litre. This
subsidy rate was fixed in 1970s when the selling prize of one litre of HSD oil was
Rs. 2.70, but now the selling price is Rs. 40/-per litre. I, therefore, request and urge
the Government to revise the subsidy on HSD oil immediately to ensure that the

local people can explore the fisheries sector.
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(iv)Need to launch an afforestation drive along National Highways in the
country to increase green cover in the country

SHRI N.S.V. CHITTHAN (DINDIGUL): Afforestation and reafforestation can be
used to improve the quality of human life by soaking up pollution and dust from
the air, re-building natural habitats and ecosystems, mitigate global warming and
more particularly to get rain.

India has vast tracts of land along the National Highways throughout the
country. This land can be utilized for planting trees of various utilities including
minor economic uses, minor forest produces as well as for providing shelter
against the scorching sun rays.

People appreciate such types of plantation but now-a-days Government
agencies or other organizations are not keeping utility factor in mind. They are
more interesting in planting those saplings which grow faster so that they can
reap the benefits within a short time without taking the consideration whether the
plants are really useful or not.

I request the Union Government to take action for plantation of trees on a
large scale on the sides of National Highways throughout the country. Those
who are engaged in the Mahatma Gandhi National Rural Employment Guarantee
Scheme may be diverted to plant the saplings and to nurture them to a certain

extent.
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(v)Need to take steps for promotion, research & development of Sericulture
in the country

SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR): With the decline in
Sericulture Sector without Government support, the number of silk rearing units,
silk markets and industries have come down. Hence, I would like to urge upon the
Central Government to accord the status of an agriculture crop to farming of
mulberry leaf and silk rearing to utilize the benefit available under agriculture
scheme of State and Centre so as to make this sustainable farm based sericulture
activity into a profitable enterprise in the country. The promotion of higher
education in sericulture should be the mandate of Central Silk Board by extending
support to the student in University of Agriculture Sciences, Bangalore. I also urge
the Central Government to consider the Sericulture as a major field of research

and include it in the major programmes of ICAR.
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(vi)Need to enact a legislation for the welfare of domestic helps and workers
in the country

SHRI MANICKA TAGORE (VIRUDHUNAGAR): In India around 92 million
people are workings as domestic workers. They are not being property paid for
their work and they are compelled to work for more hours for very meagre amount
and their job is also not guaranteed. The Domestic Workers Associations have also
been started in many States and are functioning with different names and fighting
for their causes since 1985.

I request through you Madam Speaker, that Central Government should
take some initiatives to mitigate the problems of domestic workers and bring
legislation to protect their interests and to ensure them proper remuneration so
that they may be freed from all kind of atrocities/discriminations. The same view
may also be placed before the ensuing 2011 ILO conference by our Indian

Government for the welfare of the Indian domestic workers.
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(vii) Need to provide water from Narmada Project for drinking and irrigation
purposes to villages in Barmer Parliamentary Constituency, Rajasthan

St g AR (TSH):  TQT AR URASHT F ISR Y-HRT DI A Iga & fIy 1996
H Tp AT BT ARY fhar ar o, R 3R 996 &85 98k & 639 Tdl & @l Bl
STl U@l BRI U4 108 Tid 1 fGarg g fGam &1 wRara oA &1 qreHr e

HIRAT & Td YT BT I8l W IRAT 9T 81 D7 ARBR I AT 2 6 iR et & varq
AT arged, @iRF=T 9 RAuedt # Jarstel &1 ATST 1R STeal 3 AN BRIg S |

e & W 9 Ry ® P e TR uRAST & oidid e @1 S R &
FTd B gHfeaa frar 9 vd SWiea darad |fifial o 59 aRIe T § aohTe Sirel S|
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(viii)Need to formulate and implement an action plan for the protection of the
bio-diversity of Pampa and other river basins in Kerala

SHRI K. P. DHANAPALAN (CHALAKUDY): It is a welcome step that five
ecosystems have been identified in the State of Kerala to be designated as Bio-
diversity heritage sites.  The ecosystems identified are Kalasamala at
Kunnamkulam, Trissur, Connoly’s teak plantation in Nilambur, Malarpuram and
Iringole kavu in Perumbavoor, Ernakulam, Paliyeri Mookambika kavu at
Karivallur, Kannur and Pathiramanal island in Allappuzha. Equally important is
the long-standing demands and expert opinions to protect bio-diversity of Pampa
river.

Experts have urged the State Government to demarcate Pampa River as a
biological hot-spot in accordance with the provisions of the Bio-Diversity Act
2002 and formulate an action plan to protect the bio-diversity in the river basin
and declaring the river a Bio-diversity Protected Zone. Sabarimala, Periyar Tiger
Reserve, Achankovil Forest Zone, and a part of Western Ghat are bio-diverse
sites on the bank of Pampa River. An eco-friendly action plan is the immediate
need for biodiversity conservation of the Pampa. The Board on Bio-Diversity
heritage sites should submit a proposal on biodiversity conservation of the
Pampa to the Government and do the needful here. In this way, the protection of
river banks growing indigenous flora could be encouraged. Earlier, the Bio-
Diversity Board had initiated a programme to monitor fish in all 44 rivers in the
state with public participation. There should be concerted efforts from the sides
of the Government and Board to formulate and implement the action plan for the

protection of the bio-diversity of Pampa and other river basins in the State.
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(ix) Need to send a team of National Vector Borne Disease Control
Programme Unit to check the spread of various mosquito-borne diseases in
Western Rajasthan particularly in Bikaner Parliamentary Constituency

$it I T WEae (feTR): H IR A fIRIVeR qieerl) oReT Jur WY HHE &
iR # weIRal, RIeTar 3k S & HeR A AN D WReT WAl Bl € b
HAT FTedl gl IBTR R B A/ gAThl H FIARI DI G H ASAET 39 I B Y
droifed I IR S %2 € iR g @t "ol # ff iR 9 @ @ 2l fierk a &
IO AT H Wl ShT PeEX RANR gl SIBTR & FIRAT fa9rT &t geid I8 8 & fiva e
e I AT W9 A B BRO BT B eraven W Gwa T8 & & 21 S S
g1 ot AT H Wa¥ Y1 81 jE € Wfhd 39 WM W FRA U & Mawd BRIarE]
w TE B T3 Tl oM daR a9 ST Sgra I e B AlRT F Td ITdT W
DI JIBFR AS B A H A0S AT § ARG ARBR & WRY HATAT H Bl g dAlb
IHTR AHaT & § Bl & iRl RrbTfar vd S & HeR A Al Bl e el b |
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(x)Need to provide compensation to the families of girls who died after falling
into the well built by contractors engaged in construction of roads under
Pradhan Mantri Gram Sadak Yojana in district Chhattarpur, Khajuraho
Parliamentary Constituency, Madhya Pradesh

At Rraes RiE g (TEREY): WX GoNE! S9a eaTd el SRy § a6l | Jshd]
AR @1 i gerEE v ged Ao fBar g, e fEior & fog gersE
U0 G$h & odhaRl gRI AR A0 & fu urll & Ard & forg gaii &1 fmior fhar il
ARt Ao 7 So $U U & SUET & SWId S9R! garl Bis fear wan, e e v
A8 g4 9 afeadi & FReR 4G 81 g 8, 91 (& 3ffa e fUosT av gRar 4 |

S 9l D1 I BT BRI FHAT IV F$h D Shari gRI Wis T PU 4 g,
St 6 At o SWiT arRarE @t T8 Ud Sad U F BIs e T8l fhar warl s
IR TH P WM W YT & SHeRI gRT dTURAT &I ot 8, v w® faurm & sifery
W e T8 <0 8 et g Iri S g gsar 21 s fawnt grr o onft 9@ @i
wen 1 fean e € i T 2

MU AT A AqRY © b I qfeadi & gRaR Bl AW | A1 SHeR | ¥
g e S gd 39 dTRars! & oy A w) wrdardt o o, oy wfasy # 0=
SATURATE! 7 Bl 39 g WY o few v gRr S {6y SRl | Saa afeadl B e garas
el 39 folg & weq & A1egq O faunT 1 3favd &R e gl
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(xi) Need to improve the mobile services of BSNL and MTNL and also to
monitor the quality of mobile services and tariff plans of the private mobile
operators

it s AR vy (RAIRSIE): sRds 9 R afd fieell # wwen divdeava ok
THEIGYE gRT WM & O & "erge ward iR Iuraegel T8 B & dRor
SUYTGITST Bl BIHT BISATZAT BT ATHAT BT TS &1 § IR SyuIdrei &1 e &fa 81 &
gl SIRES & Hs Y AR IO &3 H THUATA P Acad U W 8 Al § SR

[a N oY

dH-IP! ERET & HRO AGg AdT J91fad 8 St g1 Iidield & %A H Jdsd 3 a9 D
AT & Sl §l AEdi B demsit # ghg F & HRU WRHN R o SR gRr war
DI U VR 8, R Jodd w0 A ol SR & FaU IRBRI SR I T8 2
R PO Mol Asd ST gRT WD I JRId ST J Hal Yo B el bl o B g,
P U WBHR g1 IS Rrprad oF & gaven T8l 2|

3 PR W e © fb Swdad fawgell @ o gRfTaa o ol 3R ward
AlqIge Al gRT IUrEIYUl AldTgel WAl IqAe] BRM b [y YAl Hed o S AR
SUYS WA FM 7 B dlell DT Bl BRI PHAAA o B [y ARBR gRI bl

TUTT A 3deTh HIIarE! bl S|
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(xii)Need to include six districts of Santhal Pargana in Jharkhand under
Integrated Action Plan for Left Wing Extremism (LWE) affected areas for
the all-round development of the region

£ ARwsia g9 (Msen):  3MUd 9179 A § 4RA ARBR B AN IRES R Gorer W= 4§
srafRrd Bg el @ $feiice TR WM (@MS.u ) # e &1 SRy Sval g1 Fife A
foTel el 3R Ierael W IS §U © 3R 75% H SATGI SMErEl W&l Xl & Ard Siiaa-amae
BRI 8 q1 T8 Rreer -V 1t € S sfeardl gwifda € dor WRd WRBR & AR AHTD,
Y AR R S FARSIUE et & da &l DI TgR A3 § 8 WReg PHlg (9orall
IAEA B el ¢l ISR iR Pl Sfean dmesi & wHTd Bl 2] IR WYHaTR H
Brs W 1 gAaRe T B4l AT, W, aeh, e, ffeear s 7 @ @ AR
A AT B DR AN TATIT d AT Dl AR ¢l 3a: 379 el # 1 faprg il
Td AN AR B SR -

1. eIl O § fRIG v7 et &1 s w.dl. 7 enfiar fohan S|

2. TSR R Bret i, 5 i AvasR # w@d Bl

3. gaarel # Aied Bigfae! gifvyed &l

4, fRrem &1 faRiy Pl &l

5. N & T BT @rERer 8|

6. SaER H BATS ISl qaER H a9 |
7. TIeq Bl IgMAT BR ASHIR Y FaRRAT B S |
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(xiii)Need to provide funds for flood-prone districts of Eastern Uttar Pradesh
under Accelerated Irrigation Benefit Programme

2 ARG MG (FAHYR) : IR J BT ol HINeTeh &l 240.93 AT BFCAR & TS
BT T 73.06 TG IR &1 918 | JUTdd § S <9 § 91¢ THIdd 346.256 G 8edR
&3 BT I 21 YRR 2| a1 UIfad & & WUe 58.72 o gacaR &l 418 A JREll e
BT ST bl 21 USI F 984 drell Afeal A IuThidl & GHY 91¢ ¥ AUD S=-89 B I Bt
2l SR U ¥ 918 I I 36.89 vFCIR &FH Iigad ufqay yvifad e & dem fid
T 432,20 HRIS T & H¥e, UY U4 o9 $I @ gfiay 8t 3l SR uew 3 g|d
Ugauiy ST & 3 qP 18.29 T TIFCA &FHel WY 910.65 HRIS Wd HRep A
o s gar el 11df daadfa AT F A 2010 TF P 20.07 ARI TEFAR &AF BT ¢ |
GRI&TT fopam S A1 &l ol i VIV 38.65 T BdCAR &1F DI d1¢ U R Tl fhaAT S
RER

TS, RIGIITR, PR, qev15d, HERISTIS, BOEME, MR, 7S, AdHdRTR, RV,
SCTEEIE Ud aRIED! & Sfhar &3 IeUwd ed ol 3 SLA.udl &l wifd area &30 &q
s aRATSIR # @ WRPR g TS 419 & 3faiid 90 Ui s A 3IIH
fepar S|
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(xiv)Need to develop a flood-warning system to minimize loss of lives and
property in the country

3t BITTS FAR (ATET): 916 F W WRAIY P T 40 U= YATT J9Ifad 81T &
T fdEgR I & 70 UM YUTT H SR dNIS] WO @ - S Al B 21 gR
SONTRRI BT 3 ORE B db-ich AR Bl a1y ot d1g o R ol giaht faefifyepr
T TG Hb 3R B FATe WU W Bl e 3R S-AT Sl & 7 8 |

H 39 9ed B HewH § B WHR A Y8 AN bRal § B 9w # g9 Re Bl
SIRCFAR SIAY Bl Al a1 AN I qd ANl DI qod 61 S ¥ 3R AN 916
i & 99 9o vd S9-91dt @1 81 7 2
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(xv)Need to check the spread of Naxalism through socio-economic upliftment
of Tribals in the country

3t TeEd AR (RER): Afearll & H e & M WA aRareE] qen wa-
HREM! B WA & HROT fIRenfia nfeart warr @1 orfm dier St us & 21 e
3@ @ HE AU Pl IoTSdl o R dBY ANN gRT ITb! ST UR IACABIT TS DR
a8 fda 21 Afeal ¥ Nfa, SUfed smaR vd o= & fifsa anfearsh s\t e arfkia
qAqT WIAE B M D oIy Al 8 & 81 URd & qa9 g 9 {rer gra: snrfeardt
a3 # gsd 2l WY RS RS, e 0 R AAER | IT SRAN & HRY
affeari Jaeb Tagerds Bl FRET 3§ 31 S 21

e & WewH ¥ WBR A N 2 & anfeaiul & Wi 8 k@ 3y, wWWor vd
TR & WY DI UgaTT HR IhT T FRIBRUT B B IUR B AR S &
IeaT 1 Y7 98Tl PR B A=A §D] AMNGD qA7 AP WR FHaT SoM &g [dbr
T HTUTBRI IS8 BT e AT DY
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(xvi)Need to undertake Sone Canal Modernisation Project to provide better
irrigation facilities to the farmers in Bihar

3t Sere Rig (FRR): R =0 A 3 & sriagaRel &1 4 YR | IS & Fad
o T womell # A T8 JUITell & BRUT 8 (8RR H PV SUS BT RATRIE W gaA 2
SR &R YUITell 1 SAvIigR 99 2005 ¥ & & g &R YUlell Pl SHUIGR JAT T8 Bl
g gfg & |1 IfaRed ge-Xeier &1 i fHam 51 gar ol 3 Woek 9 aax fead
Bl qh Ddel FHAMR T8 DI DY Y 8 T4 AT o ai= 99 9§ dg @1 T &l @Rd
RGaTs IS (TF3MTE) & ded A 8% B SMYFBIBRUT DI TSI Haed DI ATSHT AHDHR 700
TS WY @9 6y S ga 2 TMWR TR 99 & 919 5000 RIS U @ srfaRed
IUALT A TeX YUMTell DT I Bl A Tex1 DI UREE] FHE BIAT AT 45000 TFCAR
S 1 sffaRed Rars gfaar wra 2|

BN, WISR, R Ud DR el A1 g9 Ud 18 DI IAGHT H Uod &l a_ra”)
HT B, B (B 30 IS & d8 B & HRU Fhe H & ad [8R &1 Y srefegawen Wt
TR A 8 Y- A I A b 2d § g b A sgNaieRe & BRl Bl dwhrdl Y
b |

... (Interruptions)
MR. CHAIRMAN: The House stands adjourned to meet again tomorrow, the 9"
December, 2010 at 11 a.m.
12.03 hrs

The Lok Sabha then adjourned till Eleven of the Clock
OE[hursday, December 9, 2010/Agrahayana 18, 1932 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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